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File No. GAD-ADMOII/107/2022-09-GAD
[Comp. No 160616]

Government of.Jammu and Kashmir
General Administration Department

Civil Secretariat, Jammu
Dated: 30" January, 2026

OFFICE MEMORANDUM

Suhject: Strict compliance of the provisions of Flag Code of India,
2002 (as amended in 2021 & 2022) and the Prevention
of Insults to National Honour Act, 1971-reg.

The undersigned is directed to forward herewith a copy of
Communication bearing No. 15/1/2023-Public dated 22.01.2026, along-with its
enclosures, received from Ministty of Home Affairs, Government of India,

regarding the captioned subject to all Administrative Secretaries, for kind

information with the request to kindly ensure strict compliance of the provisions
of Flag Code of India, 2002 (as amended in 2021 & 2022) and the Prevention of
Insults to National Honour Act, 1971.

Encl(s): A/A

(Rohlt - harma) IKAS

' ‘ Addut:onal Sec%ﬁci je Government
All Administrative Secretaries. : o) ol

Copy along with above referred commuinication for similar appropriate action
to the:-

Director General of Police, J&K.

Divisional Commissioner, Jammu/Kashnmir.

All Deputy Commissioners,

All Heads of Departments/Managing Director of PSUs/Corporations.

Copy also to the following:

Principal Secretary to Hon’ble Lieutenant Governar, J&K,
Dlrector Infarmatlon, J&K with the reauest to take further apnroonate action with
. k v _a

W

Ll

the instructions of the Ministry of Home Affairs, Govemment of India.

O8D/Private Secretary to Hon'ble Deputy Chief Minister, J&K.
0OSD/Private Secretary to Hon'ble Chief Minister, J&K.
Private Secretary to the Chief Secretary, J&K.

~ Private Secretaries to all Hon'ble Ministers.
Private Secretary to -Commissioner/Secretary to the Government, GAD.
Private Secretary to Advisor ta the Han'ble Chief Minjster, J&K.
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IMMEDIATE
File No. 15/1/2023-Public
Goyernment of India
Ministry. of Home Affairs
{Public Section)
Sekod

Kartavya Biwan-3, New Delhi
Dated: 22" January, 2026

Subject: Strict complidnce of the provisiens of Flag Code of India, 2002 [as amended
in 2021 &:2022] and the Prevention of Insulis to Nationsl Honour Act, 1971-

TEE,
-Sir/ Madam,

1 am: direeted tor say that the Indian National Flag: Tepr esonts hopes dnd aspxratmns of
the.people-of aur country and heneé:-should ocenpy 4 position:of honoty: There iy universal
affection and respect for, and loyaliy 1o, the National flag. Yet, a perceptible lack of
awarcness s often noticed amoéngst people as well ag organizations/agencies of the
Government, it régard to laws, practices gid conventions that apply to display of the
National Flag. Copy-of “The Prevention of Insults to Natfonal Honour Act, 1971° aud “Flag
Code of India, 2002, [4s amended in 2021 & 2022]* which governs the use/hotstmg/dlsplay
of Mational Flag, are-yvailable on- this Ministry*s website www.mha.gov.in. Salient featres
of the Flag Code of Iadia, 2002 are enclésed,

2 As per-clause () of Paragraph 2.2 of Part-II. of the Flag, Code of India, the National
Flag made of paper-ay be waved by pubho on:oceasions of 1mpartant national, cultural and
sports évents. You dre rt.quusted to ehsure that on the occtisions of importaint national,

cultural and sports evenis, Flags used by the public, made of paper are not discarded or
thrown-on-tlie ground aficr the cvent. Such Flags are 1o b disposed of, in private, consistent

with {he dignity of the Flag.
3. You are also requested to- undertake mass awareness programme-in this regard and
also to give it wide publicity through advertisments in the electronic and print media,

Yours faithlidly,
Eacl: As above.

Under Secretary to ‘the Govt. of hi;iﬁ:
£ 124010294
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Copy to:
L. President’s Seerctariat, Rashirapati Bhawan, New Delhi.
2. Vice —President’s Secretariat, New Dethi.
3. Prime Misister™s: Office, South Bloek, New Delhi.
4. Cabingt Secretariat, New Delhi.
5. Office.of all Governors.
6. Election Cominission of India, New Delhi.
7.. Lok Sabha Secretariat, New Delhi,
% RajyaSabha Secretariat, Wew Delhi.

9. Registrar, Supteme Court of India, New Deltii.

10. Registrar, all High-Courts.

11, Office.of Comptrollet.and Auditot Gieneral of Tidia, New Delhi.

12 'I‘he Umon Public Service Commission, New Delhi:

13 tial gxlagse ommission, New Delhi.

1'4» [TY Agyoeg, Yojaria Bhawan, New Delhi,

15. All attached & Suberdinate Offices of the Ministry of Home Affairs.
16. 5 Spare Copics.

(Kamiesh lgabida_s)
Under Secretary tothe Govt. of India
& 1 24010294

IBH [edU31D 0/0/9202/{62)22220b¢




3407772(29)/2026/0/0 Clerical Hall

F Sﬁaﬁxgn‘ti‘_liieg:t‘u-tzgs,_-o;i’"Flaﬁ,Coda:.ofHudigﬁ 2002

L. "Fhe Tadian National Flag represents the hopes and aspirations of the
poople of Tndia. 1t is the synibol of our pational pride and there is aniversal
afféetion and respeet for, and loyally (o, the National Flag, It oscupics a

unitue and special place In the emotions and psyche: of the people of
India.

2, Ihn hoiﬁin;g'{:tifsc/display of the Indian Nationdl Flag is governed by the

Pigvention. of Tusults t National Honour Ast, 1971 and the Flag Code of

l‘-f)ﬂ'iﬁ~, 2002, Semne of safient features of the Flag Code of Tndia, 2002 arc
listed below for the fiformation of the public:-

a) The Flag Code of India, 2002 was amended vide Qrder dated 30°
December, 2021 and National Flag made of polyester or machine
made Flag have been allowed. Now, the National Flag shadl be made
of hand spyn and hand woven or muehine yuade,
cotton/polyesteriwool/silk khadi bunting. |

by A member of publie, @ private organization or an educationnl

institution may hoist/display the National ¥lag on all days and

’ oceasions, ceremonial o otherwise, consistent with the dignity and
honour of the Nattonal Flag.

e) The Flag Code of India, 2002 was amended vide Qrder dated 19
July, 2022 and clause (xi) of paragraph 2.2 of Part-IT of the Flag
Code of India was replaced by the following clause:-

(xi) “where the Flag is displayed in open or displayed on
the house of a mentber of public, it may be flown day
and night;”

@) ‘Ihe National Flag shall be rectangular in shape. The Flag ¢an be of

any size bul the ratio of the length to the lieight (widih) ol the [lug
shall be 3:2.

&y Whenéver the Nai;io'x;al Plag is displayed, it should oceupy the
position of howour and shonld be distinetly placed.

B Adamaged or dishevelled Flag shall not be displayed,
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g) The Tlag should not be flown from a sinogle masihead
simultaheonsly wilkrany other flag or flags.

) The Flag should not be flown en any vehicle oxeept of the
dtgmmrmt; fientioned fo Section IX of Part I of the Flag Code,
such as President, Vice-President, Prime-Minister, Governors ete.

i} No other {lag or bunting shiould be placed higher than ov above or
side by sidewith the National Flag.

| - For further defails, the Proventipn of Insults to Mational

CROUK Act, 1971 and the Flag Code of T ';dna, 2313021 ¥e avaﬂahle 01
RISty af Mome Ai’fmrs’ wehisife www.anfitgav.in.
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